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16.07.2020   Mr. Arun Kathpalia, learned Senior Counsel representing the 

Respondent submits that ‘Makalu Trading Ltd. vs. Rajiv Chakraborty, 

Resolution Professional’ ‘Company Appeal (At) (Insolvency) No. 533 of 2020’   

which has been heard and wherein judgment has been reserved on 12th June,  
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2020 may  have bearing on the instant appeal.  In view of the same, these appeals 

are adjourned. 

 The pleadings shall be completed. 

 List the matter on 21st August, 2020.  

  

[ Justice Bansi Lal Bhat ] 

 Acting Chairperson 
 
 

 
[ Justice Anant Bijay Singh ] 

 Member (Judicial) 
 
 

 
[ Dr. Ashok Kumar Mishra ] 

 Member (Technical) 
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